SLP(Crl.)... 5571 OF 2001

| TEM No. 18 Court No. 5 SECTION I I A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ol.MP. 5571/2001 In and SLP(Crl)..../2001

(From the judgenent and order dated 28/03/2001 in CRLM 28795/ 98
of The H GH COURT OF PATNA)

KARI CHOUDHARY Petitioner (s)
VERSUS

MOST. SI TA DEVI & ORS. Respondent (s)
(For permission to file SLP and ex-Parte stay )

Date : 27/08/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. T. THOVAS
HON BLE MR JUSTICE S.N. VARI AVA

For Petitioner (s) A. Sharan, Sr. Adv.

S. Chandrashekhar, Adv.
CD Si ngh, Adv.

Sri Prakash, Adv.

I rshad Ahmad, Adv.

Madhu Shar an, Adv.

FSSESS

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
........ T
SP2
Permi ssion to file SLP granted.
Application for exenption fromfiling OT all owed.
| ssue notice. Notice shall specify that the
matter will be disposed of at the notice stage itself.
. SP1
Hemal at ha (HK Bhati a)

Court Master



